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investigation of the projects jointly for.g
optimum’ development ‘of water re-

sources for al] rivers common to both

India abd Nepal including Kamala

and Bagmati, has been suggested to

H.M.G, Nepal but no favourable res-

ponse has so far been received. ;..
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Allegeq failure of forest conservation
Act implementation
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1211. SHRI G. NARASIMHA RED-

DY: Will the Minister of AGRICUL-
TURE be pleaseg to state:

(a) whether it js a fact that the
Forest (Conservation) Act 1980 has
failed in its object to protect the des-
truction of forest either by the State
Governments or by private parties;
and

(b) if so, what action Government
are proposing to t{ake for protecting,
regularising ang growing the forests?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MARI KAMLA KUMARI): (a) No, Sir.

(b) Does not arise.

Losses to Civil Supplies Corporation
1212, SHRI HARISH KUMAR GAN-

GWAR: Will the Minister of CIVIL

SUPP’LIES be pleaseq to state:

(a) whethér it is a fact that Civil
Supplies Corporation, Delhj .. suffered
huge losses amountng to 70.80 lakhs
of rupees on the purchase of sugar
from South India this year; :

(by if so, full facts of the case of
resorting to such a step including rea-





